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Total: 918 

Regularisatioo of casual labourers is subject to availability of vac ancies and 
fulfilling of the aligibility conditions by the workers. 

(c) No. In C.P.W.D. Casual Labourers are appointed on regular posts which 
are required to be filled by Direct Recruitment, subject to availability of vacancies and 
fulfilment of requisite conditions by the workers. 

Provision for Drinking Water Supply 
In Rural Areas of Blbar In 

Seventh Plan 

S286. DR. G.S. RAJHANS: Will the 
Minister of WORKS AND HOUSING be 
pleased to state : 

(a) the amount sanctioned or earmark
ed for drinking water supply in the rural 
areas of Bihar for the Seventh Plan 
period; 

(b) if so, whether the amouJlt ear
marked is adequate; 

(c) whether Bihar Government have 
represented in this reprd to the Cent ... ; 
and 

(d) if 10, reaction of Central Govern
ment thereto ? 

'THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHAFOOR); 
(a) and (b). The outlay for drinking water 
supply for the Sevcmtb Pive Year 'Plan 

has Dot yet been finalised. The exact 
amount earmarked for drinking water 
supply in rural areas of Bihar wiU be 
know only after the Seventh FJVC Year 
Plan is finalised. 

(c) At the conference of Ministers 
incharge of water supply of State Govern
ments held jn July, 1984~ all the States 
including Bihar requested for provision 
of adequate outlay for drinking water 
supply in the Seventh Five Year Plan. 

(d) Tbe Ministry of works & Hous
ina·has uraed the State Governments to 
make adequate provision in their plan 
under Minimum Needs Programme aDd 
hal also proposed to th~ PJanninl Com. 
mision that sU,fficient outlay may I;»e pro
vided for drinking water suppJy durinl 
the Seventh Five Year Plan kcepi III in 
view the objective of providing safe and 
adequate driokiol water' to the entire, 
rural population by March, 1991.' 

Publicity for Legal Aid to P_ 

"287. SHRI.BANWARt LAL PURO
HIT : Will tbe MiDi,ter of INPORMA ... 




